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then, if they import something from
outside and they express the hope of
a settlement, what is there to stop
them from expressing disappoint-
ment at the failure?

Shri Lal Bahadur Shastri: I think
in so far as what has been accepted,
is accepted, and forms part of the
communique. What has not been
accepted or what will happen in
future, it is a hypothetical question.

Bhri Basappa (Tiptur): Will the
Government consider the advisability
of having a larger or a bigger dele~
gation consisting of more members so
that they might have more contact..
(Interruption).

Mr. Speaker: Order, order.

Shri Basippa:.. on an occasion like
this when we have to contact more
members from the South African
countries? On such occasions, is it
advisable to have a bigger delegation
to explain the matters? (Interrup-
tions).

Some hon. Members: No, no

Shri D. C. Sharma (Gurdaspur): It
is being said in the Press and else-
where also that the reference to China
as pn aggressor against India and
Soath-east Asia was omitted becausc
some of the African States were
opposed to it. It is alsp being said
that the reference to Kashmir dispute
was inserted because Pakistan insisted
on it. If this is so, what is the posi-
tive advantage gained by India so far
as attending the Commonwealth con-
ference is concerned?

Shri Lal Bahadur Shastri: So far
as the reference to India and Pakistan
is concerned, as [ said, there was no
substantive discussion on that at all
in the Commonwealth conference.
Regarding the reference made to cer-
tain countries by the hon. Member—
he has not named them--they also
did not raise that issue in so far as
this particular question was concern-
ed. QOur Minister in his first speech
did make a reference about the
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Chinese aggression, He made a refer-
ence in his speech; this reference was
not made at the time of the considera-
tion of the draft communique. The
hon. Member has slightly misunder-
stood the position. I said that the
Minister, while making his first speech,
made a reference, but there was no
discussion at the time of the con-
sideration of the draft communique
on all matters which were discussed
in the Commonwealth conference,

Bome hon, Members rose—

Mr. Speaker: Today I cannot allow
more questions. Because so many
Members are anxious, {f some other
opportunity is sought for, I will con-

sider it.
16.33 hrs, //
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Mr. Chalrman: The hon.
should now conclude.

Member
Shri 8. M. Banerjee: Sir, | was
interrupted when 1 was speaking.

Mr. Chalrman: That has been taken
into account.
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Bhri 8, ¥, Banerjee: I would take

another thrve or four minutes.

Mr. Chalrman: All right,
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has miserably failed and is trying to
harvest on the dead bodies of the
people.

Mr. Chairman: Will the hon. Mem-
ber please conclude his speech?

Shri 8. M. Banerjee: 1 am only say-
ing this. Let them realise the gravity
of the situation. The line between
hunger and anger has become thinner.
Once that disappears, there is going
to be a revolution which this Govern-
ment will be unable to face.
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Mr. Chalrman: Shri Jaswant Raj
Mehta....Is he not willing to speak?

Shri J. R. Mehta (Pali):
like to speak tomorrow.

Mr. Chairman: Shri - Sham Lal
Saraf.

I would

Shri Sham Lal Saraf (Jammu and
Kashmir): Mr, Chairman, the motion
before the House has been discussed
for the whole day today and I have
heard three speeches from the Opposie
tion. These speeches were critical in
general, but certainly there were some
constructive suggestions also.

To my mind, the main question s
of production. As far as production
of foodgrains is concerned, particularly
of cereals, it is mainly in the hands
of the States. I have several limes
explained it in some detail while
speaking in this House. At one time
I handled these departments in my
State and I can say that as far as pro-
duction in the States is concerned,
the Central Ministry has little hand
in it; rather, I should say, there is
no responsibility and they should take
this today.

S0, what is needed is to gear up
the methods of production.. If the
States move in the right direction and
if the Centre provides all the halp
that is necessary, I think, they will
be in a position to give more and
more production.

Apart from production, there is the
question of distribution. As far as
distribution is concerned, sevéfsl
views have been expressed in the
House today. Bome said that the
zonal system of movement should be
stopped; others say that it should be
there. T personally feel that some
sort of a restriction on movement is
necessary and it should be there,
where certain contiguous areas are
concerned, there should be some
relaxation.

8hri Lahri Singh pointed out a very
important and cogent matter and that
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is for the consideration of the Central
Food Minister, In the Punjab in those
areas that comprise East Punjab ex-
cepting Hariana Prant, wheat and rice
are in abundance but unfortunately to
the contiguous area of Hariana their
movement is absolutely stopped. I
think, in such matters there should
be some freedom of movement
cereals. I hope, the hon. Food Minis-
ter will kindly give consideration to
this suggestion that 1 am placing
before him. Sometimes this stoppage
of food movement has very adversely
affected the food situation in certain
States. It is not that I advocate that
there should be absolutely frea move-
ment, but some such movement should
be permitted, that would ,have a
healthy effect on foodgrain prices in
that part of the State, that is, that
part of East Punjab.

Then, there is the distribution
aspect. On distribution also, T would
say that the Centre should taks th~v
States into confidence and formula
schemes as to how it should be col-
lected, how it should be stored and
how it should be distributed.

Thirdly, as far as imports are con-
cerned, as one of our ex-Food Minis-
ters this morning advocaled a short-
term scheme of importing food, I
absolutely agree with him, But to
always rely on food imports will be
very difficult politically as well.
About that also, we have to be very
careful.

1 would not, of course, take much
time of the House but I would like
to place before the hon. Minister a
few practical suggestions. First of
all; ever since I came to this House,
T have been feeling that the Central
Ministry of Food and Agriculture,
particularly with regard to Food, are
taking much of the responsibility upon
themselves without making the States
feel an equal responsibility in this
behalf. That is to say, if T ask the
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Fod Minister as to whether he is well-
informed about food production me-
hods and measures adopted in a parti-
cular State, I am sure he will not be
in a position to say exactly what is
the position. That is because even
now the proper methods have not
been evolved and adopted in the
various States. He should keep him-
self in absolute touch from month to
month, even from day to day, with
what is happening in the States as far
as the food production part is con-
cerned.

Then, with regard to making our
agriculture more intensive, say, about
the use of fertilisers, 1 must say that
not only the fertilisers are sold at a
very high price in our country but in
a number of States they are not avai-
lable. ‘Therefore, proper measures
have to be taken which will make
available fertilisers to farmers at rea-

. sonable prices so that they use more
. nd more fertilisers.

So far as taccavi and other loans
are concerned, 1 may say, in areas
where there is some sort of a political
consciousness or there are people who
agitate in certain respects in such
areas, they may get these loans
otherwise loans are not freely availa-
ble to farmers in a desirable way.

As far as taking over the whole-
sale trade is concerned, that is abso-
lutely necessary. I am one with the
Food Minister. That can be the only
answer to hoairding wherever it is at
the moment being resorted to. The
population is rising year after year
and the food habits are also changing.
Both amongst the rural and wurban
populations, the food habits gre
changing, Personally, I feel that par-
ticularly with regard to such of the
cereals, like, rice, many wheat-eating
people have begun to take rice. For
instance, I know about Punjabi friends
who used to take very little of rice
and who pow take rice. There is
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hardly a place or a house where they
do not take rice,

Bhri D. C. Bharma: You are per-
fectly right.

Shri 8ham Lal Saraf: Therefore,
my submission is this. A numbwes of
things have to be done. There is the
edutative aspect and then you have
to give full attention to the produc-
tion part of it. You must make things
aveilable at reasonable prices, like,
fertilisers and other things. Then,
also a concerted policy, a very well-
thought-out policy is needed in which
the Centre and the States must have
a full share of responsibility. It is
then alone, we will be able to go
ahead.

Coming to the question of the uti-
lisation of irrigation potential, 1 can
glve a number of instances where we
have not fulfilled the targets, We
have taken up a number of irrigation
projects, large-sized, medium-sized as
well as small-sized ones. But in a
number of cases, the targets have not
been fulfilled. We had laid down some
targets in the First Plan, the Second
Plan and the Third Plan in this res-
pect, but 1 can make bold to say that
in about 80 per cent of the cases, the
targets hawve not been fulfilled, and
when the targets have not been ful-
filled, naturally, the expected results
are also not there. Therefore, it is
wvery important that the other Minis-
tries concerned must give their full
support and function ip full co-ordina-
tion with the Central Ministry of Food
and Agriculture. Only then shall we
be in a position to assess the cumu-
lative effect of all the efforts that we
are putting forth in this direction.
But what do we find? I can point
out a number of Instances in the north,
south, east and west, where a number
of big projects have been taken on
hand, but where in most of the cases,
1 am rather pained to say that the
targets have not been fulfillad, with
the result that the achivements
expected are also not there,
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As my hon. friend Shri H. N.
Mukerjee said this morning, we must
not import politics in our food
malters. We must tackle the food
problem as a national problem, and
everyone of us must contribute his
mite to a solution of this problem,
whether it be at the Central level or
the State level. Then alone shall we
be in a position to solve this burning
problem of the day in respect of
which I do not know for how long it
would continue.

Then, 1 would refer to the gquestion
of floods also. Yesterday, I was
coming from my place by air to Delhi,
and 1 saw from the plane that most
of the areas in Punjab were inundat-
ed. Punjab is almost the granary of
the north. 1f this be the position
there, 1 do not know what would
happen tomorrow. While flying over
the mountaneous areas, I saw that t
a number of places, the catchment
areas of even some of the small rivers
and streams had been -absolutely
denuded of trees. What have we done
in that direction? Luckily, the Cent-
ral Minister of Food and Agriculture
is also in charge of affarestation and
forests. A concerted drive at affore-
station is also very necessary. We
have talked about it, and we have had
also funds allocated for this purpose,
but I am sorry to say that we have not
taken enough steps in that preventive
direction. You can take any State,
for example, in this connection, and
you will find that a concerted drive
has not been made in this direction
in that State. I know that certaln
smaller schemes have been taken on
hand, but 1 feel that no concerted
effort has been made to minimise the
damages caused by floods, Today,
therefore, the result is that even some
of the dry sireams are in spate. For
instance, the Ghaggar where generally
you do not find even a drop of water
has inundated several arcas in Rajas-
than.

Keeping all these in view. it would
be seen that this is a problem which
cannot be solved with any agitational
approach. This cannot be solved by
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injecting or importing politics into it
or by importing factional elements
into it. It can only be solved with a
proper understanding of the problem
at the Central and the State levels.
Proper plans should be chalked 6ut
in which everybody must have his
say, and the States also must be allo-
cated their share of responsibility,
and all concerned Ministries should
lend their helping hand to the Central
Ministry of Food and Agriculture;
then alone we shall be in & position
to solve this problem, of course, not
today, but in the years to come.

With these few submissions, 1 would
once again point out that imports are
necessary now. I would lke to zay
a word also about storage. This also
has a psychological effect on the
people. In spite of the fact that some
areas are surplus, if we remove the
surplus from those areas to other
areas in order to feed those areas and
leave only a lesser quantity In” those
surplus areas, it creates a psycholo-
gical effect on the people there. That
also has to be kept in view. Take,
for instance, what happened in.
Punjab, The surplus foodgrains from
Punjab were moved all at once at one
time, and the result was that the prices
shot up like anything there.

So, this is a very delicate problem,
and it has to be handled very care-
fully. I am very happy that such an
intelligent Minister as Shri C. Sub-
ramaniam has been put In charge of
this department, and I hope that he
will handle it very carefully, and I
am sure he will have the suport of
everybody. I can assure him that the
country is with him. If he continues
this present drive and seeks support
from others, I am absolutely sure
that he will have that support, and
he will be able to solve this problem
that is so very acute today.

17.08 brs.
Mr. Chairman: [ will now call

upon Dr. M. 8. Aney. He might just
begin and then continue tomorrow.

Dr. M. 8 Amney: 1am glad that you
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bave called upon me to begin my
speech to be completed tomorrow.

In my opinion, the question before
the House has not been properly
placed by the Mover. He only made
tome preliminary remarks and sald
that the motion is for the considera-
*lon of the House. I think this was not
fair to the House. We should know
trom the Mover of the Motion him-
self the real causes of the situation
%o be discussed here without leaving
the matter vague.

My hon. friend, Shri Mahatab, who
spoke on behalf of the Congress, said
that the real question before the
House i{s not a long-term problem to
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be solved but a short-term one,
namely, to meet the immediate situa-
tion. Others who spoke on behalf of
the Congress have spoken in terms of
a long-term solution of the food prob-
lem. We have to be clear in our
minds as to what the bearings of the
problem are, .

Mr. Chiirman: The hon. Member
may contnue tomorrow.

17.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, Sep-
tember B8, 1084/Bhadra 17, 18868
(Saka),
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